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have been allotted these fertilisers 
have been advised to sell these fertili-
llers after adding a fixed distribution 
margin. Smal! quantities Of these 
two fertilisers are also produced by 
factories in India. These are sold by 
them directly through their own dis-
tributors or to the State Governments 
at ex-factory prices fixed by the Gov-
ernment of India. Cultivators' prices 
of these fertilisers have not been statu-
torily controlled because there is no 
pooling of prices and because a tree 
market is allowed to indigenous pro-
ducers of these fertilisers. 

Phosphatic fertilisers and Potassic 
f!'rtili,er, are distributed by the manu-
factuTOrs/importers either directly or 
through the State Govl?rnment's agents. 
The ex-factory /ex-jetty/ex-godown 
prices of these fertilisers are, how-
ever, fixed by Government by nego-
tiation. 

Middlemen like wholesaler. and re-
tailers. who arc mostly rooperatives, 
are essential for the distribution of 
fertilisers and they have to be paid an 
adequate commission to cover their 
expenses and B reasonabl'e return on 

their investment. 

Warehouse at Haldwanl 

756. Shri K. C. Pant: Will the 
lIIinister of Food and Alriculture be 
pleased to state: 

(a) whether there is a proposal to 
construct a warehouse at Haldwani in 
U.P. for storing foodgrains for the 
adjoining hill areas; 

(b) if so, when the warehouse will 
be constructed; and 

(c) if not, the measures adopted by 
Government for maintaining bufter 
Blocks of foodgralns to tide over the 
recurring diffic'Ulty regarding food 
supplies experienced. by hill areaST 

The Deputy Minister In Ihe Mlalo-
try of Food a1ld AJrlcnltIIre (811rl 
D. It. Chavan): (a) No, SIr. 

(0) Does not arise. 

(c) The responsibility for maintain. 
ing bufl'er stock of foodgrains at con-
"enient centres to tide over local. 
difficulties is that of the State Gov-
ernment. The Central Government, 
however, make allocations to State 
Governments from the stock of food-
grains avaiJoable with them. 

HiU Stations In U.P. 

757. Shrl K. C. Pant: Will the Minis-
ter of Transport be pleased to state: 

(a) whether It Is a fact that the 
number of tourists visiting hill 
stations in Uttar Pradesh has increas-
ed considerably; 

(b) whether It is also a fact that 
the accommodation available In the 
hill stations is costly and inadequate: 

(c) whether Government propose to 
set up hotels for middle class tourists 
at reasonable charges in the abave 
hill resorts; and 

(d) it not. whether the Tourist De-
partment propose to ~r  loans to 
private entrepreneurs willing to set 
up hotels tor middle class tourists? 

The Minister of Transport (Shll Raj 
Bahadur): (a) and (bl. Information is 
boing collected from the State Gov-
ernment. It will be laid on the Table 
of the House. 

(c) No Sir. 

(d) No Sir. ~l assistance to 
private entrepreneurs for setting up 
hotels is available through the Indus-
trial Finance Corporation and/or State 
Financial Corporations. 

Rottlnl of Wheat In _ of Calcutta 
Port Comm\5SloaUI 

758. Sbri ~  Will the 
Minister of FOOd aDd Agriculture be 
ple ... ed to .tate: 

(a) whether the attention of Gov-
ernment bas been drawn to a news-

Item in the RiDdutan Standard (Cal-
cutta edition) dated the !'Ih Oatolo«, 
1865 to tile eftect ~ ODe tboUMDd 
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tons of wheat are rotUnA: In two ahed. 
of the Calcutta Port Commissioners; 
and 

(b) it so, the action taken thereon! 

The Deputy Minister In the M1DJs.. 
try of FOOd aDd Apiculture (8hrl 
D. R. Cbavau): (a) and (b). Yes. 
About 30 tonnes (379 bags) compria-
ing of wheat sweepings remained fnr 
rome time in the sheds of ~l  

Port. These sweepings were remnants 
of the various consignments of wheat 
brought by barges from Haldia Pori 
""here lightening of ships was done 
prior to the ships proceeding to Cal-
cutta, These sweepings remainecl. un-
aelivered as it took considerable time 
for the Port Commissioners to link 
these quantities ~  particular ship-
ments. The question of rent liability 
aUlD took some time to sort out. Deli-
very of these quantities was laken 
and the stocks were examined by 
'Technical Offieers of the Departrne'lt. 

The stocks were declared as being fit 
A'lr human consumption end for issue 

~ r usual reconditioning. Action ill 
__ .ng taken to clean and recendition 
these slock.1i! for issue therealter, 

Missing indian Vessels 

,5J. Shrl R. Barua: 
Sbrl P. C. Borooah: 
Sbrl Gul.bau: 
Shrl Vishwa Nath Pande),: 
Sbrt Ram Harkb Yada .. : 
Sbrl Ollar La) Berwa: 
Sbrl Ifukam Cb&ad 
Kaebbavalya: 
Sbrl Bade: 
Sbrl Yadbvlr Slnrh: 
Sbrl Jardev Slngb SlddbanU' 

Will the Minister of Transport be 
s l s~ to state: 

(a) whether the four of the five 
Indian vesaeiJ which .aIIed from Bom-
ba,. for Pendan Gulf Port of Baora 
over a month back are still m.lsdlll; 
and 

(b) if cot. where and In what COD-
-dltlon tb, \. have been found! 

The Miui<ter 01 ~ (8br1 Ba.I 
BaUdar): (a) and (b). None of til. 

) . 
Tndian Sailinz Vessels which salled 
from Bombay for Persian Gulf Ports is 
reported to be missing. However, out 
of the vessels that salled trom 
Saurashtra Ports, five vessels were re-
ported to be missing. Out of the.e, 
two have since been traced at Kuwait 
loading dates and two more have 
been traced at Karachi where they 
have been detained by Pakistan. One 
sailing vessels is still missing and en-
Quiries are in progress to find ita 
whereabout •. 

Minor IrrI,atloa Scbemes 

160. Sbrl Krlsbua Deo Trlpatbl: 
Will the Minister of FoOd and Alrl-
culture be pleased to stnte: 

(a) the measures and scheme. 
adopted by Government 10 execute 
minor irrigation schemes to yield 
quick results with a view to increase 
lood production durinll the Third Five 
Year PIon period; 

(b) the amount sanctioned by Gov-
ernment under theRe scben,es to the 
Stales and Union Territorle.; 

(e) the conditions RItached to these 
grants; and 

(d) how much increase in food pro.. 
ducllon these schem.. are likely to 
brin,? 

The Depnty Minister In the Mlnl.-
tr)' of Food and Alrlcnlture (Shrl 
Sbahnawaz Khan): (a) The GUVf!!"I1-

ment of India h .. been laying greater 
f'mphasis on qujck development. of 
minor irrigation resources in the coun-
try during Ihe Third Five Year Plan. 
Consequent on procl'alllation of EIDer ... 
gency in Oelober, 1962, the pace of 
surveys and investh:ations and im-
plementation of minor irrigation 
schemes has been steadily incl'casing 
and increased Central a&";;istance ha. 
been provided to State. from time to 
time to keep up the tempo. Priority 
in accelerating the proaramme is be-
ing accorded to schemes like renova-
tion of tanD, borine and deepcninJ' 01 
exilltm, wells, construcilon ot tub&-
well. and lilt irrigation from riven 
and tkeama, etc., which provide cheap 




